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‭BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL‬

‭PRINCIPAL BENCH, NEW DELHI‬

‭OA NO.‬‭1225 OF 2024‬

‭IN THE MATTER OF:‬

‭AMIT KUMAR                                                              …..APPLICANT‬

‭VERSUS‬

‭UNION OF INDIA & ORS.‬ ‭….RESPONDENTS‬

‭REPLY TO THE RESPONSES FILED BY RESPONDENTS NO. 2, 5, 6, 7,‬

‭10, 11, 12, AND 13‬

‭MOST RESPECTFULLY SHOWETH:‬

‭1.‬ ‭That‬ ‭the‬ ‭present‬ ‭application‬ ‭has‬ ‭been‬ ‭filed‬ ‭before‬ ‭this‬ ‭Hon’ble‬ ‭Tribunal‬

‭seeking‬‭relief‬‭against‬‭the‬‭illegal‬‭operations‬‭of‬‭M/S‬‭Kuber‬‭Traders,‬‭located‬‭in‬

‭Village Bhatti Majra, District Shamli, Uttar Pradesh.‬

‭2.‬ ‭That‬ ‭this‬ ‭Hon’ble‬ ‭Tribunal,‬ ‭vide‬ ‭its‬ ‭orders‬ ‭dated‬ ‭17.10.2024,‬ ‭directed‬ ‭the‬

‭respondents‬ ‭to‬ ‭file‬ ‭their‬ ‭respective‬ ‭replies‬ ‭which‬ ‭are‬ ‭submitted‬ ‭by‬ ‭the‬

‭Respondents No. 2, 5, 6, 7, 10, 11, 12, and 13.‬

‭3.‬ ‭That‬ ‭the‬ ‭Applicant‬ ‭herein‬ ‭respectfully‬ ‭submits‬ ‭brief‬‭and‬‭concise‬‭objections‬

‭to‬ ‭the‬ ‭replies‬ ‭filed‬ ‭by‬ ‭the‬ ‭Respondents‬ ‭No.‬ ‭2,‬ ‭5,‬ ‭6,‬ ‭7,‬ ‭10,‬ ‭11,‬ ‭12,‬ ‭and‬ ‭13,‬

‭which‬ ‭are‬ ‭riddled‬ ‭with‬ ‭factual‬ ‭inconsistencies,‬ ‭omissions‬ ‭of‬ ‭material‬ ‭facts,‬

‭and‬ ‭a‬ ‭demonstrable‬ ‭failure‬‭to‬‭curb‬‭the‬‭ongoing‬‭environmental‬‭violations‬‭by‬

‭the said industrial unit.‬

‭4.‬ ‭That‬ ‭the‬ ‭Applicant‬ ‭reserves‬ ‭the‬ ‭liberty‬ ‭to‬ ‭file‬ ‭a‬‭detailed‬‭para-wise‬‭reply,‬‭as‬

‭and‬ ‭when‬‭required,‬‭and‬‭submits‬‭these‬‭brief‬‭objections‬‭to‬‭assist‬‭this‬‭Hon’ble‬

‭Tribunal‬ ‭in‬ ‭ensuring‬ ‭that‬ ‭its‬ ‭directions‬ ‭are‬ ‭implemented‬ ‭in‬ ‭letter‬‭and‬‭spirit,‬

‭and‬ ‭that‬‭effective‬‭environmental‬‭compliance‬‭and‬‭protection‬‭of‬‭public‬‭health‬

‭is duly achieved.‬
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‭PRELIMINARY SUBMISSIONS‬

‭5.‬ ‭It‬ ‭is‬ ‭submitted‬ ‭that‬ ‭despite‬ ‭categorical‬ ‭directions‬ ‭issued‬ ‭and‬ ‭sealing‬ ‭claims‬

‭made‬ ‭by‬ ‭the‬ ‭UPPCB,‬ ‭the‬ ‭unit‬ ‭continues‬ ‭to‬ ‭operate‬ ‭unlawfully,‬ ‭particularly‬

‭during‬‭night‬‭hours,‬‭as‬‭evidenced‬‭by‬‭the‬‭electricity‬‭consumption‬‭records‬‭now‬

‭placed on record‬‭.‬

‭6.‬ ‭This‬‭is‬‭evident‬‭from‬‭the‬‭continuous‬‭electricity‬‭consumption‬‭from‬‭the‬‭active‬

‭35‬ ‭kW‬ ‭industrial‬ ‭electricity‬ ‭connection‬ ‭of‬ ‭the‬ ‭unit.‬ ‭The‬ ‭Applicant‬ ‭is‬

‭submitting‬ ‭herewith‬ ‭electricity‬ ‭bills‬ ‭from‬ ‭September‬ ‭2024‬ ‭till‬ ‭the‬ ‭current‬

‭month,‬‭which‬‭clearly‬‭reflect‬‭ongoing‬‭high‬‭energy‬‭usage,‬‭inconsistent‬‭with‬‭a‬

‭“sealed” or “non-operational” industrial unit.‬

‭True‬‭copies‬‭of‬‭the‬‭industrial‬‭electricity‬‭bills‬‭and‬‭the‬‭electricity‬‭usage‬‭history‬

‭on the name of Respondent No. 12 are annexed as‬‭Annexure‬‭R-1 (Colly)‬‭.‬

‭7.‬ ‭The‬‭industrial‬‭electricity‬‭bills‬‭since‬‭September‬‭2024‬‭reflect‬‭usage‬‭consistent‬

‭with‬ ‭operational‬ ‭heavy‬ ‭equipment,‬ ‭further‬ ‭confirming‬ ‭that‬ ‭the‬‭unit‬‭remains‬

‭active,‬ ‭in‬ ‭clear‬ ‭violation‬ ‭of‬ ‭environmental‬ ‭norms‬ ‭and‬ ‭directions‬ ‭of‬ ‭the‬

‭UPPCB.‬

‭8.‬ ‭That‬ ‭the‬ ‭Applicant‬ ‭further‬ ‭submits‬ ‭that‬ ‭the‬ ‭electricity‬ ‭connection‬ ‭held‬ ‭by‬

‭M/s‬ ‭Kuber‬ ‭Traders‬ ‭is‬ ‭of‬ ‭a‬ ‭commercial-industrial‬ ‭nature‬ ‭on‬ ‭the‬ ‭name‬ ‭of‬

‭Respondent‬ ‭No.‬‭12‬‭(Shripal‬‭S‬‭O‬‭Mohkam)‬‭,‬‭with‬‭the‬‭supply‬‭type‬‭classified‬

‭as‬ ‭“‬‭TVM‬‭”‬ ‭(Trivector‬ ‭Meter)‬ ‭and‬ ‭the‬ ‭tariff‬ ‭category‬ ‭as‬ ‭“‬‭LMV6‬ ‭PV‬

‭Industrial‬‭.”‬ ‭As‬ ‭per‬ ‭the‬ ‭guidelines‬ ‭titled‬ ‭Electricity‬ ‭Tariff‬ ‭&‬ ‭Duty‬ ‭and‬

‭Average‬ ‭Rates‬ ‭of‬ ‭Electricity‬ ‭Supply‬ ‭in‬ ‭India‬ ‭published‬ ‭by‬ ‭the‬ ‭Central‬

‭Electricity‬ ‭Authority‬ ‭(CEA),‬ ‭Ministry‬ ‭of‬ ‭Power,‬ ‭in‬ ‭March‬ ‭2021‬ ‭in‬

‭fulfillment‬ ‭of‬ ‭CEA’s‬ ‭statutory‬ ‭obligations‬ ‭under‬ ‭Sections‬ ‭73(i)‬ ‭and‬‭73(j)‬‭of‬

‭the‬ ‭Electricity‬ ‭Act,‬ ‭2003‬‭,‬ ‭a‬ ‭Trivector‬ ‭Meter‬ ‭(TVM)‬ ‭is‬ ‭a‬ ‭high-end‬ ‭energy‬

‭meter‬ ‭installed‬ ‭specifically‬ ‭for‬ ‭measuring‬ ‭multiple‬ ‭electrical‬ ‭parameters‬ ‭in‬

‭high-load, commercial, or rural industrial connections.‬

‭The‬ ‭continued‬ ‭high‬ ‭electricity‬ ‭consumption‬ ‭under‬ ‭such‬ ‭a‬ ‭supply‬

‭configuration‬ ‭establishes‬ ‭that‬ ‭the‬ ‭unit‬ ‭is‬ ‭operational‬ ‭for‬ ‭industrial‬‭activity‬

‭and not merely for domestic or idle use‬‭.‬
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‭Specific Reply to Respondent No. 2 (CPCB)‬

‭9.‬ ‭While‬ ‭the‬ ‭Central‬ ‭Pollution‬ ‭Control‬ ‭Board‬ ‭(CPCB)‬ ‭in‬ ‭its‬ ‭reply‬ ‭has‬

‭confirmed‬ ‭that‬ ‭M/s‬ ‭Kuber‬ ‭Traders‬ ‭is‬ ‭not‬ ‭registered‬ ‭on‬ ‭its‬ ‭EPR‬ ‭portal‬ ‭as‬

‭mandated‬‭under‬‭Schedule‬‭IX‬‭of‬‭the‬‭Hazardous‬‭Waste‬‭Rules‬‭and‬‭that‬‭it‬‭lacks‬

‭CPCB‬‭registration,‬‭it‬‭has‬‭not‬‭taken‬‭any‬‭proactive‬‭steps‬‭under‬‭its‬‭own‬‭powers‬

‭under‬ ‭the‬ ‭Environment‬ ‭(Protection)‬ ‭Act,‬ ‭1986‬ ‭to‬ ‭prevent‬‭illegal‬‭operations.‬

‭The‬‭applicant‬‭respectfully‬‭submits‬‭that‬‭CPCB‬‭is‬‭empowered‬‭under‬‭Section‬‭5‬

‭of‬ ‭the‬ ‭Environment‬ ‭(Protection)‬ ‭Act,‬ ‭1986‬ ‭to‬ ‭issue‬ ‭direct‬ ‭closure‬ ‭and‬

‭prosecution directions to such violators.‬

‭Specific Reply to Respondents 5 & 6 (UPPCB)‬

‭10.‬‭The‬ ‭sealing‬ ‭of‬ ‭the‬ ‭unit‬ ‭and‬ ‭feeder,‬ ‭as‬ ‭claimed‬ ‭by‬ ‭UPPCB,‬ ‭has‬ ‭not‬ ‭led‬ ‭to‬

‭cessation‬ ‭of‬ ‭illegal‬ ‭operations.‬ ‭The‬ ‭continuous‬ ‭electricity‬ ‭usage‬ ‭disproves‬

‭the effectiveness or genuineness of the “closure”‬‭.‬

‭It‬ ‭is‬ ‭further‬ ‭submitted‬ ‭that‬ ‭no‬ ‭environmental‬ ‭compensation‬ ‭have‬ ‭been‬

‭imposed‬ ‭by‬ ‭the‬ ‭UPPCB‬ ‭on‬ ‭the‬ ‭unit‬ ‭for‬ ‭operating‬ ‭in‬ ‭gross‬ ‭violation‬ ‭of‬

‭environmental‬ ‭laws‬ ‭since‬ ‭at‬ ‭least‬‭May‬‭2019‬‭as‬‭evidenced‬‭by‬‭the‬‭inspection‬

‭done‬ ‭by‬ ‭the‬ ‭team‬ ‭headed‬ ‭by‬ ‭the‬ ‭Respondent‬ ‭No.‬ ‭9‬ ‭i.e.‬ ‭Sub-Divisional‬

‭Magistrate Unn.‬

‭True‬ ‭copy‬ ‭of‬ ‭the‬ ‭news‬ ‭article‬ ‭detailing‬ ‭the‬ ‭illegal‬ ‭operation‬ ‭of‬ ‭M/S‬ ‭Kuber‬

‭Traders in May 2019 is annexed as‬‭Annexure R-2‬‭.‬

‭Specific Reply to Respondent No. 7 (UPGWD)‬

‭11.‬‭That‬ ‭the‬ ‭reply‬ ‭filed‬ ‭by‬ ‭Respondent‬ ‭No.‬ ‭7,‬ ‭the‬‭Uttar‬‭Pradesh‬‭Ground‬‭Water‬

‭Department‬ ‭(UPGWD),‬ ‭is‬ ‭perfunctory‬ ‭and‬ ‭devoid‬ ‭of‬ ‭any‬ ‭substantive‬

‭remedial‬ ‭action‬ ‭or‬ ‭scientific‬ ‭explanation.‬ ‭The‬ ‭inspection‬ ‭report‬ ‭casually‬

‭notes‬ ‭the‬ ‭existence‬ ‭of‬ ‭a‬ ‭borewell‬ ‭and‬ ‭claims‬ ‭minimal‬‭usage‬‭of‬‭water‬‭“only‬

‭for‬ ‭drinking‬‭purposes,”‬‭yet‬‭fails‬‭to‬‭provide‬‭any‬‭flow-meter-based‬‭extraction‬

‭data,‬ ‭continuous‬ ‭monitoring‬ ‭records,‬‭or‬‭independent‬‭verification‬‭of‬‭claimed‬

‭usage.‬

‭12.‬‭Further‬ ‭the‬ ‭UPGWD‬ ‭reply‬ ‭remains‬ ‭completely‬ ‭silent‬ ‭on‬ ‭the‬ ‭status‬ ‭of‬ ‭the‬

‭unlined‬ ‭and‬ ‭exposed‬ ‭pits‬ ‭used‬ ‭for‬ ‭storing‬ ‭pyrolysis‬ ‭residues‬ ‭and‬

‭contaminated‬ ‭wastewater‬ ‭which‬ ‭were‬ ‭clearly‬ ‭visible‬ ‭during‬ ‭the‬ ‭joint‬

‭inspection‬ ‭conducted‬ ‭by‬ ‭UPPCB.‬ ‭It‬ ‭is‬ ‭neither‬ ‭explained‬ ‭nor‬ ‭evidenced‬
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‭whether‬ ‭these‬ ‭pits,‬ ‭which‬ ‭posed‬ ‭a‬ ‭significant‬ ‭risk‬ ‭of‬ ‭percolation‬ ‭and‬

‭groundwater‬ ‭contamination,‬ ‭have‬ ‭been‬ ‭decommissioned,‬ ‭filled,‬ ‭or‬ ‭sealed‬

‭using‬‭any‬‭scientifically‬‭recognized‬‭remediation‬‭technique.‬‭In‬‭absence‬‭of‬‭any‬

‭groundwater‬ ‭pollution‬ ‭mitigation‬ ‭measures‬ ‭or‬ ‭soil‬ ‭remediation‬ ‭protocols‬

‭being‬‭followed,‬‭the‬‭reply‬‭appears‬‭to‬‭be‬‭an‬‭exercise‬‭in‬‭bureaucratic‬‭formality,‬

‭lacking‬ ‭both‬ ‭urgency‬ ‭and‬ ‭seriousness‬ ‭towards‬‭preventing‬‭long-term‬‭aquifer‬

‭contamination.‬

‭Specific Reply to Respondents 10 - 12‬

‭13.‬‭The‬ ‭respondents‬ ‭10-12‬ ‭claim‬ ‭that‬ ‭they‬ ‭are‬ ‭“innocent‬ ‭landlords”‬ ‭must‬ ‭be‬

‭rejected‬ ‭in‬ ‭light‬ ‭of‬ ‭established‬ ‭environmental‬ ‭jurisprudence‬ ‭that‬ ‭owners‬

‭cannot‬‭evade‬‭responsibility‬‭for‬‭pollution‬‭caused‬‭on‬‭their‬‭land‬‭,‬‭especially‬

‭when‬ ‭the‬ ‭activities‬ ‭are‬ ‭ongoing,‬ ‭unlawful,‬ ‭and‬ ‭brought‬ ‭to‬ ‭their‬ ‭notice‬

‭repeatedly.‬

‭14.‬‭It‬‭is‬‭further‬‭submitted‬‭that‬‭by‬‭allowing‬‭continued‬‭occupation‬‭and‬‭usage‬

‭of‬ ‭premises‬ ‭by‬ ‭M/s‬ ‭Kuber‬ ‭Traders‬ ‭post‬ ‭the‬ ‭sealing‬ ‭of‬ ‭by‬ ‭the‬

‭Respondent‬ ‭No.‬ ‭9‬ ‭in‬ ‭May‬ ‭2019‬ ‭and‬ ‭later‬ ‭by‬ ‭UPPCB‬ ‭vide‬ ‭order‬

‭24.08.2024,‬ ‭they‬ ‭are‬ ‭complicit‬ ‭in‬ ‭the‬ ‭continuation‬ ‭of‬ ‭illegal‬ ‭activities‬

‭and liable under the "Polluter Pays Principle".‬

‭15.‬‭It‬ ‭is‬ ‭also‬ ‭submitted‬ ‭that‬ ‭the‬ ‭industrial‬ ‭electricity‬ ‭connection‬ ‭which‬ ‭is‬

‭being‬‭used‬‭by‬‭the‬‭Respondent‬‭No.‬‭13‬‭is‬‭on‬‭the‬‭name‬‭of‬‭Respondent‬‭no.‬

‭12‬‭and‬‭hence‬‭respondent‬‭No.‬‭12‬‭is‬‭facilitating‬‭the‬‭illegal‬‭operations‬‭of‬

‭Respondent No. 13‬‭.‬

‭16.‬‭It‬ ‭is‬ ‭also‬ ‭submitted‬ ‭that‬ ‭no‬ ‭document‬ ‭evidences‬ ‭have‬ ‭been‬ ‭put‬ ‭on‬

‭record‬‭by‬‭the‬‭respondent‬‭No.‬‭10-12‬‭to‬‭demonstrate‬‭since‬‭when‬‭and‬‭for‬

‭what‬ ‭purpose‬ ‭they‬ ‭have‬ ‭rented‬ ‭their‬ ‭premises‬ ‭to‬ ‭the‬ ‭Respondent‬ ‭No.‬

‭13.‬

‭Specific Reply to Respondent 13‬

‭17.‬‭The‬ ‭reply‬ ‭filed‬ ‭by‬ ‭Respondent‬ ‭No.‬ ‭13‬ ‭is‬ ‭an‬ ‭attempt‬ ‭to‬ ‭mislead‬ ‭this‬

‭Hon’ble‬ ‭Tribunal‬ ‭by‬ ‭falsely‬ ‭characterizing‬ ‭their‬ ‭activities‬ ‭as‬ ‭mere‬

‭"trading"‬ ‭of‬ ‭petrochemical‬ ‭products.‬ ‭This‬ ‭is‬ ‭contradicted‬ ‭by‬ ‭multiple‬

‭inspection‬ ‭reports,‬ ‭including‬ ‭the‬ ‭one‬ ‭filed‬ ‭by‬ ‭UPPCB,‬ ‭which‬ ‭clearly‬

‭documents‬ ‭the‬ ‭presence‬ ‭of‬ ‭a‬ ‭furnace‬ ‭used‬ ‭for‬ ‭melting‬ ‭oil‬ ‭and‬ ‭storage‬

‭tanks‬ ‭without‬ ‭environmental‬ ‭safeguards,‬ ‭consistent‬ ‭with‬ ‭active‬

‭industrial‬ ‭processing,‬ ‭not‬ ‭mere‬ ‭trading.‬ ‭The‬ ‭use‬ ‭of‬‭a‬‭35‬‭kW‬‭Trivector‬
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‭Meter‬ ‭(TVM)‬ ‭electricity‬ ‭connection‬ ‭under‬ ‭LMV-6‬ ‭(Industrial‬ ‭Tariff)‬

‭further‬ ‭disproves‬ ‭the‬ ‭“trader”‬ ‭claim‬ ‭and‬ ‭reinforces‬ ‭that‬ ‭the‬ ‭unit‬ ‭is‬

‭operational‬ ‭as‬ ‭a‬ ‭processing‬ ‭facility.‬ ‭Denial‬ ‭of‬ ‭manufacturing,‬ ‭in‬ ‭this‬

‭context,‬ ‭is‬ ‭a‬ ‭blatant‬ ‭misrepresentation‬ ‭intended‬ ‭to‬ ‭escape‬ ‭regulatory‬

‭compliance.‬

‭18.‬‭It‬‭is‬‭deeply‬‭concerning‬‭that‬‭Respondent‬‭No.‬‭13‬‭has‬‭resorted‬‭to‬‭personal‬

‭attacks‬ ‭by‬ ‭alleging‬ ‭that‬ ‭the‬ ‭Applicant‬ ‭is‬ ‭attempting‬ ‭to‬‭"extort"‬‭money‬

‭and‬ ‭lacks‬ ‭locus‬ ‭standi.‬ ‭These‬ ‭accusations‬ ‭are‬ ‭not‬ ‭only‬ ‭unfounded‬ ‭but‬

‭also‬‭a‬‭transparent‬‭attempt‬‭to‬‭divert‬‭attention‬‭from‬‭the‬‭unit’s‬‭illegal‬‭and‬

‭polluting‬ ‭activities.‬ ‭The‬ ‭Applicant‬ ‭has‬ ‭provided‬ ‭credible‬

‭documentation,‬ ‭photographs,‬ ‭official‬ ‭inspection‬ ‭records,‬ ‭and‬

‭continuous‬ ‭follow-up‬ ‭with‬ ‭authorities,‬ ‭none‬ ‭of‬ ‭which‬ ‭were‬ ‭rebutted‬

‭with‬ ‭substantive‬ ‭evidence‬ ‭by‬ ‭the‬ ‭Respondent‬ ‭No.‬ ‭13.‬ ‭Instead‬ ‭of‬

‭addressing‬ ‭environmental‬ ‭violations,‬ ‭Respondent‬ ‭No.‬ ‭13’s‬ ‭affidavit‬ ‭is‬

‭focused on evasion and deflection.‬

‭19.‬‭The‬ ‭Respondent‬ ‭no.‬ ‭13‬ ‭claim‬ ‭that‬ ‭the‬ ‭unlined‬ ‭pit‬ ‭shown‬ ‭in‬ ‭the‬

‭photographs‬‭is‬‭a‬‭“toilet‬‭pit”‬‭and‬‭not‬‭used‬‭for‬‭charcoal‬‭or‬‭waste‬‭storage‬

‭is‬ ‭factually‬ ‭incorrect‬ ‭and‬ ‭unsupported‬ ‭by‬ ‭any‬‭credible‬‭documentation.‬

‭The‬ ‭unit's‬ ‭operations,‬ ‭which‬ ‭involve‬ ‭pyrolysis‬ ‭oil,‬ ‭furnace‬ ‭oil,‬ ‭and‬

‭bitumen,‬ ‭inherently‬ ‭carry‬ ‭a‬ ‭high‬ ‭risk‬ ‭of‬ ‭leaching‬ ‭and‬ ‭contamination.‬

‭The‬‭inspection‬‭by‬‭the‬‭Respondent‬‭No.‬‭7‬‭(UPGWD)‬‭has‬‭mentioned‬‭the‬

‭risk‬ ‭of‬ ‭contamination‬ ‭of‬ ‭the‬ ‭groundwater‬ ‭from‬ ‭the‬ ‭unlined‬ ‭pit,‬ ‭and‬

‭Respondent‬ ‭No.‬ ‭13‬ ‭has‬ ‭offered‬ ‭no‬ ‭scientific‬ ‭closure‬ ‭plan‬ ‭or‬

‭remediation‬ ‭steps.‬ ‭The‬ ‭Hon’ble‬ ‭Tribunal‬ ‭may‬ ‭kindly‬ ‭take‬ ‭note‬ ‭that‬

‭such‬‭casual‬‭denials,‬‭unsupported‬‭by‬‭environmental‬‭audit,‬‭water‬‭quality‬

‭tests,‬ ‭or‬ ‭geo-hydrological‬ ‭assessments‬ ‭are‬ ‭wholly‬ ‭inadequate‬ ‭when‬

‭public health and aquifer safety are at stake.‬

‭It‬ ‭is,‬ ‭therefore,‬ ‭respectfully‬ ‭prayed‬ ‭that‬ ‭the‬ ‭submissions‬ ‭of‬ ‭the‬‭applicant‬‭be‬‭taken‬

‭on record and appropriate directions be issued in the interest of justice.‬

‭Amit Kumar (Applicant in person)‬

‭Place: New Delhi‬

‭Dated: 14.05.2025‬
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सहायता के िलए डायल करे /For Assistance Dial                   

वहाटसएप न०/Whatsapp No. 7859804803

िवदुत बीजक  / Electricity Bill वेबसाइट / Website    www.uppcl.org

अकाउंट सं./Account No.: 6446510587
नाम/ Name : SHRIPAL S/O MOHKAM खंड/ Division : EDD IV SHAMLI (DIV137453)

िपता/पित का नाम /Husband/Father MOHKAM खंड का ईमेल/ Email of Division :

पता / Address : UDPUR MANGLORA JHINJHANA 
SHAMLI Kairana UP 247774 IND

उपखंड/ Subdivision : EDSD II JHINJHANA (SDO1374532)

सवीकृत भार / Sanction Load : 35 kVA

मोबाइल/ Mobile No.: xxxxxx6018 िबलड िडमांड/ Billed Demand : 41.85

ई-मेल / Email : टैिरफ/ Tariff : LMV6 PV Industrial

संयोजन ितिथ/ Connection Date : 20-SEP-2024 सपलाई टाइप/ Supply Type : 63

िबल संखया/ Bill Number : 644234350006 जमा पितभूित / Security Deposit : 42525

इनऑपरिेटव रािश / Inoperative Amount: 0.00 िबिलंग अकांश / Billing Latitude : 0.00

पगामी सिबसडी / Progressive Subsidy : 0.00 िबिलंग देशांतर / Billing Longitude : 0.00

मीटर पकार /Meter Type : POSTPAID मीटर संखया /Meter Number : 5260783

िबल ितिथ / Bill Date 11-NOV-2024 िबल आधार / Bill Basis OK Scan & Pay your Bill
सकैन करे और अपने िबल का भुगतान करेदेय ितिथ / Due Date 25-NOV-2024 देय धनरािश/ Payable Amount  35212

िवचछेदन ितिथ/Disc. Date 02-DEC-2024
देय ितिथ तक छूट
/ Due Date Rebate ( ) 178.62

नेट िबलड यूिनट/
Net Billed Unit 

1276.50 देय ितिथ तक धनरािश/ 
Payable by Due date 

 35034

उपभोका अपने संयोजन का भार (Load) ऑनलाइन वेबसाइट www.uppcl.org एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर सवय ंबढ़ाये

िववरण / Details

धनरािश /Amount ( ) िववरण / Details धनरािश/Amount 

कुल धनरािश सिबसडी धनरािश देय धनरािश सी.जी.एस.टी./CGST 0.00

/Gross Amount / Subsidy Amount (-) / Net Amount एस.जी.एस.टी./SGST 0.00

उजार पभार / Energy Charges  8386.61 0.00 8386.61 वतरमान िवलमब भुगतान अिधभार /Current LPSC 90.58

मांग पभार / Demand Charges 10922.85 0.00 10922.85 पूवर िवलमब भुगतान अिधभार / Previous LPSC 0.00

नयूनतम पभार / Minimum Charges 0.00 0.00 0.00 नेट करेट िबल/ Net Current Bill 23135.30

गीन उजार शुलक / Green Energy Charges 0.00 0.00 सरकार दारा छूट / Subsidy by Govt. (-) 0.00

िवदुत कर / Electricity Duty 1607.77 1607.77 सिबसडाइज़ड िबल / Subsidized Bill 0.00

अितिरक मांग पभार / Excess Demand Penalty 3575.70 3575.70 बकाया धनरािश / Arrear Amount 12077.09

कम पीएफ अिधभार/Low PF Surcharge 0.00 0.00 देय धनरािश / Payable Amount  35212

िविवध चाजेज / Misc. Charges -1448.21 -1448.21 शबदो मे / In Words: Thirty Five Thousand Two Hundred Twelve 
Rupees Only

मीटर मेक 
एव ंसंखया

ऊजार 
पकार

मीटर 
िसथित

दजर 
मांग

िपछली/
 Previous

वतरमान/
Current अंतर

मीटर 
गुणांक

मीटर 
यूिनट

अविध
 (माह)

मीटर 
िटपपणी

 Meter Make & Number    Energy
Type

Meter 
Status

Recorded 
Demand ितिथ/ Date रीड/Read ितिथ/ Date रीड/Read Diff. M.F. Meter 

Units
Period 

(Months)
Meter 

Remark

HP5260783 KWH A 0 08-OCT-
2024 15:16  28 01-NOV-

2024 00:00 80.3 52.3 15 784.5 
KWH 1 OK   

HP5260783 KVAH A 0
08-OCT-

2024 15:16  42.2
01-NOV-

2024 00:00 127.3 85.1 15
1276.5 
KVAH 1 OK   

HP5260783 KVA A 2.79  15 41.85 
KVA 1 OK   

िनधारिरत यूिनट/
Assessed Unit(A)

0.00 मीटर यूिनट/
Meter Units(C)

1276.5 पारंिभक अिधशेष सौर यूिनट/
Opening Surplus Solar Units

0.00 अंितम अिधशेष सौर यूिनट/
Closing Surplus Solar Units

0.00

"IMAGE NOT 
AVAILABLE"

1. िवदुत आपूितं संिहता-2005 के खणड 9.3 के अनतगरत इस िबल को अिनतम नोिटस माना जायेगा। बकाया का भुगतान न करने पर िकसी भी ितिथ पर आपूितं काटी जा 
सकती है / This Bill will be construed as Final Notice under Section 9.3 of Electricity Supply Code - 2005. Supply can be disconnected 
at any date on Non-payment of Dues.

2. 7859804803 पर िमसड कॉल करके िवदुत समबनधी सेवाये वहाटसएप पर पापत करे / To get electricity related services on Whatsapp give a missed call
on 7859804803

3. उपभोका अपने िबल का भुगतान िवदुत कायारलयो, राशन की दकान, जनसुिवधा केनद, िवदुत सखी, मीटर रीडरो के माधयम से तथा ऑनलाईन वेबसाइट 'www.uppcl.
org' एवं मोबाइल एप 'UPPCL Consumer App' पर जाकर कर सकते है / Consumers can pay bills through Department Offices, Fair Price 
Shops, Jansuvidha Kendra, Vidyut Sakhi, Meter Readers and by visiting online website 'www.uppcl.org' & mobile app 'UPPCL 
Consumer App'.

4. उपभोका सवयं अपने संयोजन का सवीकृत भार घर बैठे वेबसाइट 'www.uppcl.org' एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर बढ़ा सकते है / 
Consumers can themselves increase contracted load of their connection through the website 'www.uppcl.org' or through the mobile 
app 'UPPCL Consumer App'.

5. डी.डी./चेक हेतु पापतकतार /Pay DD/Cheque in favour of :   EXECUTIVE ENGINEER-EDD IV SHAMLI
6. राष िहत मे िबजली बचाये / Energy Saved is Energy Produced.

Printed By:    report                                                                            Bill Type:                                                                     Print Date:   14/5/2025 07:02:06 PM

"पीएम सूयर घर मुफत िबजली योजना" का लाभ पाने हेतु पले सटोर से "पीएम सूयर घर" APP डाउनलोड करे और उस पर Apply करे।

1912
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सहायता के िलए डायल करे /For Assistance Dial                   

वहाटसएप न०/Whatsapp No. 7859804803

िवदुत बीजक  / Electricity Bill वेबसाइट / Website    www.uppcl.org

अकाउंट सं./Account No.: 6446510587
नाम/ Name : SHRIPAL S/O MOHKAM खंड/ Division : EDD KAIRANA SHAMLI (EDD IV 

SHAMLI) (DIV197453)
िपता/पित का नाम /Husband/Father MOHKAM खंड का ईमेल/ Email of Division :

पता / Address : UDPUR MANGLORA JHINJHANA 
SHAMLI Kairana UP 247774 IND

उपखंड/ Subdivision : EDSD II JHINJHANA (SDO1974532)

सवीकृत भार / Sanction Load : 35 kVA

मोबाइल/ Mobile No.: xxxxxx6018 िबलड िडमांड/ Billed Demand : 33.75

ई-मेल / Email : टैिरफ/ Tariff : LMV6 PV Industrial

संयोजन ितिथ/ Connection Date : 20-SEP-2024 सपलाई टाइप/ Supply Type : 63

िबल संखया/ Bill Number : 644236089794 जमा पितभूित / Security Deposit : 42525

इनऑपरिेटव रािश / Inoperative Amount: 0.00 िबिलंग अकांश / Billing Latitude : 0.00

पगामी सिबसडी / Progressive Subsidy : 0.00 िबिलंग देशांतर / Billing Longitude : 0.00

मीटर पकार /Meter Type : POSTPAID मीटर संखया /Meter Number : 5260783

िबल ितिथ / Bill Date 06-DEC-2024 िबल आधार / Bill Basis OK Scan & Pay your Bill
सकैन करे और अपने िबल का भुगतान करेदेय ितिथ / Due Date 20-DEC-2024 देय धनरािश/ Payable Amount  14853

िवचछेदन ितिथ/Disc. Date 27-DEC-2024
देय ितिथ तक छूट
/ Due Date Rebate ( ) 136.90

नेट िबलड यूिनट/
Net Billed Unit 

912.00 देय ितिथ तक धनरािश/ 
Payable by Due date 

 14716

उपभोका अपने संयोजन का भार (Load) ऑनलाइन वेबसाइट www.uppcl.org एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर सवय ंबढ़ाये

िववरण / Details

धनरािश /Amount ( ) िववरण / Details धनरािश/Amount 

कुल धनरािश सिबसडी धनरािश देय धनरािश सी.जी.एस.टी./CGST 0.00

/Gross Amount / Subsidy Amount (-) / Net Amount एस.जी.एस.टी./SGST 0.00

उजार पभार / Energy Charges  5991.84 0.00 5991.84 वतरमान िवलमब भुगतान अिधभार /Current LPSC 143.62

मांग पभार / Demand Charges 8808.75 0.00 8808.75 पूवर िवलमब भुगतान अिधभार / Previous LPSC 0.00

नयूनतम पभार / Minimum Charges 0.00 0.00 0.00 नेट करेट िबल/ Net Current Bill 14860.95

गीन उजार शुलक / Green Energy Charges 0.00 0.00 सरकार दारा छूट / Subsidy by Govt. (-) 0.00

िवदुत कर / Electricity Duty 1026.79 1026.79 सिबसडाइज़ड िबल / Subsidized Bill 0.00

अितिरक मांग पभार / Excess Demand Penalty 0.00 0.00 बकाया धनरािश / Arrear Amount -7.61

कम पीएफ अिधभार/Low PF Surcharge 0.00 0.00 देय धनरािश / Payable Amount  14853

िविवध चाजेज / Misc. Charges -1110.05 -1110.05 शबदो मे / In Words: Fourteen Thousand Eight Hundred Fifty 
Three Rupees Only

मीटर मेक 
एव ंसंखया

ऊजार 
पकार

मीटर 
िसथित

दजर 
मांग

िपछली/
 Previous

वतरमान/
Current अंतर

मीटर 
गुणांक

मीटर 
यूिनट

अविध
 (माह)

मीटर 
िटपपणी

 Meter Make & Number    Energy
Type

Meter 
Status

Recorded 
Demand ितिथ/ Date रीड/Read ितिथ/ Date रीड/Read Diff. M.F. Meter 

Units
Period 

(Months)
Meter 

Remark

HP5260783 KWH A 0 01-NOV-
2024 00:00  80.3 01-DEC-

2024 00:00 117.2 36.9 15 553.5 
KWH 1 OK   

HP5260783 KVAH A 0
01-NOV-

2024 00:00  127.3
01-DEC-

2024 00:00 188.1 60.8 15
912 

KVAH 1 OK   

HP5260783 KVA A 2.25  15 33.75 
KVA

1 OK   

िनधारिरत यूिनट/
Assessed Unit(A)

0.00 मीटर यूिनट/
Meter Units(C)

912 पारंिभक अिधशेष सौर यूिनट/
Opening Surplus Solar Units

0.00 अंितम अिधशेष सौर यूिनट/
Closing Surplus Solar Units

0.00

"IMAGE NOT 
AVAILABLE"

1. िवदुत आपूितं संिहता-2005 के खणड 9.3 के अनतगरत इस िबल को अिनतम नोिटस माना जायेगा। बकाया का भुगतान न करने पर िकसी भी ितिथ पर आपूितं काटी जा 
सकती है / This Bill will be construed as Final Notice under Section 9.3 of Electricity Supply Code - 2005. Supply can be disconnected 
at any date on Non-payment of Dues.

2. 7859804803 पर िमसड कॉल करके िवदुत समबनधी सेवाये वहाटसएप पर पापत करे / To get electricity related services on Whatsapp give a missed call
on 7859804803

3. उपभोका अपने िबल का भुगतान िवदुत कायारलयो, राशन की दकान, जनसुिवधा केनद, िवदुत सखी, मीटर रीडरो के माधयम से तथा ऑनलाईन वेबसाइट 'www.uppcl.
org' एवं मोबाइल एप 'UPPCL Consumer App' पर जाकर कर सकते है / Consumers can pay bills through Department Offices, Fair Price 
Shops, Jansuvidha Kendra, Vidyut Sakhi, Meter Readers and by visiting online website 'www.uppcl.org' & mobile app 'UPPCL 
Consumer App'.

4. उपभोका सवयं अपने संयोजन का सवीकृत भार घर बैठे वेबसाइट 'www.uppcl.org' एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर बढ़ा सकते है / 
Consumers can themselves increase contracted load of their connection through the website 'www.uppcl.org' or through the mobile 
app 'UPPCL Consumer App'.

5. डी.डी./चेक हेतु पापतकतार /Pay DD/Cheque in favour of :   EXECUTIVE ENGINEER-EDD KAIRANA SHAMLI (EDD IV SHAMLI)
6. राष िहत मे िबजली बचाये / Energy Saved is Energy Produced.

Printed By:    report                                                                            Bill Type:                                                                     Print Date:   14/5/2025 07:02:30 PM

"पीएम सूयर घर मुफत िबजली योजना" का लाभ पाने हेतु पले सटोर से "पीएम सूयर घर" APP डाउनलोड करे और उस पर Apply करे।
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सहायता के िलए डायल करे /For Assistance Dial                   

वहाटसएप न०/Whatsapp No. 7859804803

िवदुत बीजक  / Electricity Bill वेबसाइट / Website    www.uppcl.org

अकाउंट सं./Account No.: 6446510587
नाम/ Name : SHRIPAL S/O MOHKAM खंड/ Division : EDD KAIRANA SHAMLI (EDD IV 

SHAMLI) (DIV197453)
िपता/पित का नाम /Husband/Father MOHKAM खंड का ईमेल/ Email of Division :

पता / Address : UDPUR MANGLORA JHINJHANA 
SHAMLI Kairana UP 247774 IND

उपखंड/ Subdivision : EDSD II JHINJHANA (SDO1974532)

सवीकृत भार / Sanction Load : 35 kVA

मोबाइल/ Mobile No.: xxxxxx6018 िबलड िडमांड/ Billed Demand : 26.25

ई-मेल / Email : टैिरफ/ Tariff : LMV6 PV Industrial

संयोजन ितिथ/ Connection Date : 20-SEP-2024 सपलाई टाइप/ Supply Type : 63

िबल संखया/ Bill Number : 644917256554 जमा पितभूित / Security Deposit : 42525

इनऑपरिेटव रािश / Inoperative Amount: 0.00 िबिलंग अकांश / Billing Latitude : 0.00

पगामी सिबसडी / Progressive Subsidy : 0.00 िबिलंग देशांतर / Billing Longitude : 0.00

मीटर पकार /Meter Type : POSTPAID मीटर संखया /Meter Number : 5260783

िबल ितिथ / Bill Date 06-JAN-2025 िबल आधार / Bill Basis OK Scan & Pay your Bill
सकैन करे और अपने िबल का भुगतान करेदेय ितिथ / Due Date 20-JAN-2025 देय धनरािश/ Payable Amount  12850

िवचछेदन ितिथ/Disc. Date 27-JAN-2025
देय ितिथ तक छूट
/ Due Date Rebate ( ) 119.07

नेट िबलड यूिनट/
Net Billed Unit 

916.50 देय ितिथ तक धनरािश/ 
Payable by Due date 

 12731

उपभोका अपने संयोजन का भार (Load) ऑनलाइन वेबसाइट www.uppcl.org एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर सवय ंबढ़ाये

िववरण / Details

धनरािश /Amount ( ) िववरण / Details धनरािश/Amount 

कुल धनरािश सिबसडी धनरािश देय धनरािश सी.जी.एस.टी./CGST 0.00

/Gross Amount / Subsidy Amount (-) / Net Amount एस.जी.एस.टी./SGST 0.00

उजार पभार / Energy Charges  6021.41 0.00 6021.41 वतरमान िवलमब भुगतान अिधभार /Current LPSC 49.06

मांग पभार / Demand Charges 6851.25 0.00 6851.25 पूवर िवलमब भुगतान अिधभार / Previous LPSC 0.00

नयूनतम पभार / Minimum Charges 0.00 0.00 0.00 नेट करेट िबल/ Net Current Bill 12849.31

गीन उजार शुलक / Green Energy Charges 0.00 0.00 सरकार दारा छूट / Subsidy by Govt. (-) 0.00

िवदुत कर / Electricity Duty 893.04 893.04 सिबसडाइज़ड िबल / Subsidized Bill 0.00

अितिरक मांग पभार / Excess Demand Penalty 0.00 0.00 बकाया धनरािश / Arrear Amount 0.34

कम पीएफ अिधभार/Low PF Surcharge 0.00 0.00 देय धनरािश / Payable Amount  12850

िविवध चाजेज / Misc. Charges -965.45 -965.45 शबदो मे / In Words: Twelve Thousand Eight Hundred Fifty 
Rupees Only

मीटर मेक 
एव ंसंखया

ऊजार 
पकार

मीटर 
िसथित

दजर 
मांग

िपछली/
 Previous

वतरमान/
Current अंतर

मीटर 
गुणांक

मीटर 
यूिनट

अविध
 (माह)

मीटर 
िटपपणी

 Meter Make & Number    Energy
Type

Meter 
Status

Recorded 
Demand ितिथ/ Date रीड/Read ितिथ/ Date रीड/Read Diff. M.F. Meter 

Units
Period 

(Months)
Meter 

Remark

HP5260783 KWH A 0 01-DEC-
2024 00:00  117.2 01-JAN-

2025 00:00 156.3 39.1 15 586.5 
KWH 1 OK   

HP5260783 KVAH A 0
01-DEC-

2024 00:00  188.1
01-JAN-

2025 00:00 249.2 61.1 15
916.5 
KVAH 1 OK   

HP5260783 KVA A 1.37  15 20.55 
KVA

1 OK   

िनधारिरत यूिनट/
Assessed Unit(A)

0.00 मीटर यूिनट/
Meter Units(C)

916.5 पारंिभक अिधशेष सौर यूिनट/
Opening Surplus Solar Units

0.00 अंितम अिधशेष सौर यूिनट/
Closing Surplus Solar Units

0.00

"IMAGE NOT 
AVAILABLE"

1. िवदुत आपूितं संिहता-2005 के खणड 9.3 के अनतगरत इस िबल को अिनतम नोिटस माना जायेगा। बकाया का भुगतान न करने पर िकसी भी ितिथ पर आपूितं काटी जा 
सकती है / This Bill will be construed as Final Notice under Section 9.3 of Electricity Supply Code - 2005. Supply can be disconnected 
at any date on Non-payment of Dues.

2. 7859804803 पर िमसड कॉल करके िवदुत समबनधी सेवाये वहाटसएप पर पापत करे / To get electricity related services on Whatsapp give a missed call
on 7859804803

3. उपभोका अपने िबल का भुगतान िवदुत कायारलयो, राशन की दकान, जनसुिवधा केनद, िवदुत सखी, मीटर रीडरो के माधयम से तथा ऑनलाईन वेबसाइट 'www.uppcl.
org' एवं मोबाइल एप 'UPPCL Consumer App' पर जाकर कर सकते है / Consumers can pay bills through Department Offices, Fair Price 
Shops, Jansuvidha Kendra, Vidyut Sakhi, Meter Readers and by visiting online website 'www.uppcl.org' & mobile app 'UPPCL 
Consumer App'.

4. उपभोका सवयं अपने संयोजन का सवीकृत भार घर बैठे वेबसाइट 'www.uppcl.org' एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर बढ़ा सकते है / 
Consumers can themselves increase contracted load of their connection through the website 'www.uppcl.org' or through the mobile 
app 'UPPCL Consumer App'.

5. डी.डी./चेक हेतु पापतकतार /Pay DD/Cheque in favour of :   EXECUTIVE ENGINEER-EDD KAIRANA SHAMLI (EDD IV SHAMLI)
6. राष िहत मे िबजली बचाये / Energy Saved is Energy Produced.

Printed By:    report                                                                            Bill Type:                                                                     Print Date:   14/5/2025 06:44:02 PM

"पीएम सूयर घर मुफत िबजली योजना" का लाभ पाने हेतु पले सटोर से "पीएम सूयर घर" APP डाउनलोड करे और उस पर Apply करे।

1912

9188



सहायता के िलए डायल करे /For Assistance Dial                   

वहाटसएप न०/Whatsapp No. 7859804803

िवदुत बीजक  / Electricity Bill वेबसाइट / Website    www.uppcl.org

अकाउंट सं./Account No.: 6446510587
नाम/ Name : SHRIPAL S/O MOHKAM खंड/ Division : EDD KAIRANA SHAMLI (EDD IV 

SHAMLI) (DIV197453)
िपता/पित का नाम /Husband/Father MOHKAM खंड का ईमेल/ Email of Division :

पता / Address : UDPUR MANGLORA JHINJHANA 
SHAMLI Kairana UP 247774 IND

उपखंड/ Subdivision : EDSD II JHINJHANA (SDO1974532)

सवीकृत भार / Sanction Load : 35 kVA

मोबाइल/ Mobile No.: xxxxxx6018 िबलड िडमांड/ Billed Demand : 26.25

ई-मेल / Email : टैिरफ/ Tariff : LMV6 PV Industrial

संयोजन ितिथ/ Connection Date : 20-SEP-2024 सपलाई टाइप/ Supply Type : 63

िबल संखया/ Bill Number : 644989383179 जमा पितभूित / Security Deposit : 42525

इनऑपरिेटव रािश / Inoperative Amount: 0.00 िबिलंग अकांश / Billing Latitude : 0.00

पगामी सिबसडी / Progressive Subsidy : 0.00 िबिलंग देशांतर / Billing Longitude : 0.00

मीटर पकार /Meter Type : POSTPAID मीटर संखया /Meter Number : 5260783

िबल ितिथ / Bill Date 04-FEB-2025 िबल आधार / Bill Basis OK Scan & Pay your Bill
सकैन करे और अपने िबल का भुगतान करेदेय ितिथ / Due Date 18-FEB-2025 देय धनरािश/ Payable Amount  14917

िवचछेदन ितिथ/Disc. Date 25-FEB-2025
देय ितिथ तक छूट
/ Due Date Rebate ( ) 138.76

नेट िबलड यूिनट/
Net Billed Unit 

1240.50 देय ितिथ तक धनरािश/ 
Payable by Due date 

 14778

उपभोका अपने संयोजन का भार (Load) ऑनलाइन वेबसाइट www.uppcl.org एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर सवय ंबढ़ाये

िववरण / Details

धनरािश /Amount ( ) िववरण / Details धनरािश/Amount 

कुल धनरािश सिबसडी धनरािश देय धनरािश सी.जी.एस.टी./CGST 0.00

/Gross Amount / Subsidy Amount (-) / Net Amount एस.जी.एस.टी./SGST 0.00

उजार पभार / Energy Charges  8150.09 0.00 8150.09 वतरमान िवलमब भुगतान अिधभार /Current LPSC 0.00

मांग पभार / Demand Charges 6851.25 0.00 6851.25 पूवर िवलमब भुगतान अिधभार / Previous LPSC 0.00

नयूनतम पभार / Minimum Charges 0.00 0.00 0.00 नेट करेट िबल/ Net Current Bill 14797.89

गीन उजार शुलक / Green Energy Charges 0.00 0.00 सरकार दारा छूट / Subsidy by Govt. (-) 0.00

िवदुत कर / Electricity Duty 1040.72 1040.72 सिबसडाइज़ड िबल / Subsidized Bill 0.00

अितिरक मांग पभार / Excess Demand Penalty 0.00 0.00 बकाया धनरािश / Arrear Amount 118.65

कम पीएफ अिधभार/Low PF Surcharge 0.00 0.00 देय धनरािश / Payable Amount  14917

िविवध चाजेज / Misc. Charges -1244.17 -1244.17 शबदो मे / In Words: Fourteen Thousand Nine Hundred Seventeen
Rupees Only

मीटर मेक 
एव ंसंखया

ऊजार 
पकार

मीटर 
िसथित

दजर 
मांग

िपछली/
 Previous

वतरमान/
Current अंतर

मीटर 
गुणांक

मीटर 
यूिनट

अविध
 (माह)

मीटर 
िटपपणी

 Meter Make & Number    Energy
Type

Meter 
Status

Recorded 
Demand ितिथ/ Date रीड/Read ितिथ/ Date रीड/Read Diff. M.F. Meter 

Units
Period 

(Months)
Meter 

Remark

HP5260783 KWH A 0 01-JAN-
2025 00:00  156.3 01-FEB-

2025 00:00 208.4 52.1 15 781.5 
KWH 1 OK   

HP5260783 KVAH A 0
01-JAN-

2025 00:00  249.2
01-FEB-

2025 00:00 331.9 82.7 15
1240.5 
KVAH 1 OK   

HP5260783 KVA A 1.43  15 21.45 
KVA

1 OK   

िनधारिरत यूिनट/
Assessed Unit(A)

0.00 मीटर यूिनट/
Meter Units(C)

1240.5 पारंिभक अिधशेष सौर यूिनट/
Opening Surplus Solar Units

0.00 अंितम अिधशेष सौर यूिनट/
Closing Surplus Solar Units

0.00

"IMAGE NOT 
AVAILABLE"

1. िवदुत आपूितं संिहता-2005 के खणड 9.3 के अनतगरत इस िबल को अिनतम नोिटस माना जायेगा। बकाया का भुगतान न करने पर िकसी भी ितिथ पर आपूितं काटी जा 
सकती है / This Bill will be construed as Final Notice under Section 9.3 of Electricity Supply Code - 2005. Supply can be disconnected 
at any date on Non-payment of Dues.

2. 7859804803 पर िमसड कॉल करके िवदुत समबनधी सेवाये वहाटसएप पर पापत करे / To get electricity related services on Whatsapp give a missed call
on 7859804803

3. उपभोका अपने िबल का भुगतान िवदुत कायारलयो, राशन की दकान, जनसुिवधा केनद, िवदुत सखी, मीटर रीडरो के माधयम से तथा ऑनलाईन वेबसाइट 'www.uppcl.
org' एवं मोबाइल एप 'UPPCL Consumer App' पर जाकर कर सकते है / Consumers can pay bills through Department Offices, Fair Price 
Shops, Jansuvidha Kendra, Vidyut Sakhi, Meter Readers and by visiting online website 'www.uppcl.org' & mobile app 'UPPCL 
Consumer App'.

4. उपभोका सवयं अपने संयोजन का सवीकृत भार घर बैठे वेबसाइट 'www.uppcl.org' एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर बढ़ा सकते है / 
Consumers can themselves increase contracted load of their connection through the website 'www.uppcl.org' or through the mobile 
app 'UPPCL Consumer App'.

5. डी.डी./चेक हेतु पापतकतार /Pay DD/Cheque in favour of :   EXECUTIVE ENGINEER-EDD KAIRANA SHAMLI (EDD IV SHAMLI)
6. राष िहत मे िबजली बचाये / Energy Saved is Energy Produced.

Printed By:    report                                                                            Bill Type:                                                                     Print Date:   14/5/2025 06:44:23 PM

"पीएम सूयर घर मुफत िबजली योजना" का लाभ पाने हेतु पले सटोर से "पीएम सूयर घर" APP डाउनलोड करे और उस पर Apply करे।

1912

10189



सहायता के िलए डायल करे /For Assistance Dial                   

वहाटसएप न०/Whatsapp No. 7859804803

िवदुत बीजक  / Electricity Bill वेबसाइट / Website    www.uppcl.org

अकाउंट सं./Account No.: 6446510587
नाम/ Name : SHRIPAL S/O MOHKAM खंड/ Division : EDD KAIRANA SHAMLI (EDD IV 

SHAMLI) (DIV197453)
िपता/पित का नाम /Husband/Father MOHKAM खंड का ईमेल/ Email of Division :

पता / Address : UDPUR MANGLORA JHINJHANA 
SHAMLI Kairana UP 247774 IND

उपखंड/ Subdivision : EDSD II JHINJHANA (SDO1974532)

सवीकृत भार / Sanction Load : 35 kVA

मोबाइल/ Mobile No.: xxxxxx6018 िबलड िडमांड/ Billed Demand : 27.00

ई-मेल / Email : टैिरफ/ Tariff : LMV6 PV Industrial

संयोजन ितिथ/ Connection Date : 20-SEP-2024 सपलाई टाइप/ Supply Type : 63

िबल संखया/ Bill Number : 644756266249 जमा पितभूित / Security Deposit : 42525

इनऑपरिेटव रािश / Inoperative Amount: 0.00 िबिलंग अकांश / Billing Latitude : 0.00

पगामी सिबसडी / Progressive Subsidy : 0.00 िबिलंग देशांतर / Billing Longitude : 0.00

मीटर पकार /Meter Type : POSTPAID मीटर संखया /Meter Number : 5260783

िबल ितिथ / Bill Date 07-MAR-2025 िबल आधार / Bill Basis OK Scan & Pay your Bill
सकैन करे और अपने िबल का भुगतान करेदेय ितिथ / Due Date 21-MAR-2025 देय धनरािश/ Payable Amount  15984

िवचछेदन ितिथ/Disc. Date 28-MAR-2025
देय ितिथ तक छूट
/ Due Date Rebate ( ) 148.68

नेट िबलड यूिनट/
Net Billed Unit 

1374.00 देय ितिथ तक धनरािश/ 
Payable by Due date 

 15835

उपभोका अपने संयोजन का भार (Load) ऑनलाइन वेबसाइट www.uppcl.org एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर सवय ंबढ़ाये

िववरण / Details

धनरािश /Amount ( ) िववरण / Details धनरािश/Amount 

कुल धनरािश सिबसडी धनरािश देय धनरािश सी.जी.एस.टी./CGST 0.00

/Gross Amount / Subsidy Amount (-) / Net Amount एस.जी.एस.टी./SGST 0.00

उजार पभार / Energy Charges  9027.18 0.00 9027.18 वतरमान िवलमब भुगतान अिधभार /Current LPSC 0.00

मांग पभार / Demand Charges 7047.00 0.00 7047.00 पूवर िवलमब भुगतान अिधभार / Previous LPSC 0.00

नयूनतम पभार / Minimum Charges 0.00 0.00 0.00 नेट करेट िबल/ Net Current Bill 15845.00

गीन उजार शुलक / Green Energy Charges 0.00 0.00 सरकार दारा छूट / Subsidy by Govt. (-) 0.00

िवदुत कर / Electricity Duty 1115.15 1115.15 सिबसडाइज़ड िबल / Subsidized Bill 0.00

अितिरक मांग पभार / Excess Demand Penalty 0.00 0.00 बकाया धनरािश / Arrear Amount 138.54

कम पीएफ अिधभार/Low PF Surcharge 0.00 0.00 देय धनरािश / Payable Amount  15984

िविवध चाजेज / Misc. Charges -1344.33 -1344.33 शबदो मे / In Words: Fifteen Thousand Nine Hundred Eighty Four
Rupees Only

मीटर मेक 
एव ंसंखया

ऊजार 
पकार

मीटर 
िसथित

दजर 
मांग

िपछली/
 Previous

वतरमान/
Current अंतर

मीटर 
गुणांक

मीटर 
यूिनट

अविध
 (माह)

मीटर 
िटपपणी

 Meter Make & Number    Energy
Type

Meter 
Status

Recorded 
Demand ितिथ/ Date रीड/Read ितिथ/ Date रीड/Read Diff. M.F. Meter 

Units
Period 

(Months)
Meter 

Remark

HP5260783 KWH A 0 01-FEB-
2025 00:00  208.4 01-MAR-

2025 00:00 268.5 60.1 15 901.5 
KWH 1 OK   

HP5260783 KVAH A 0
01-FEB-

2025 00:00  331.9
01-MAR-

2025 00:00 423.5 91.6 15
1374 

KVAH 1 OK   

HP5260783 KVA A 1.8  15 27 
KVA

1 OK   

िनधारिरत यूिनट/
Assessed Unit(A)

0.00 मीटर यूिनट/
Meter Units(C)

1374 पारंिभक अिधशेष सौर यूिनट/
Opening Surplus Solar Units

0.00 अंितम अिधशेष सौर यूिनट/
Closing Surplus Solar Units

0.00

"IMAGE NOT 
AVAILABLE"

1. िवदुत आपूितं संिहता-2005 के खणड 9.3 के अनतगरत इस िबल को अिनतम नोिटस माना जायेगा। बकाया का भुगतान न करने पर िकसी भी ितिथ पर आपूितं काटी जा 
सकती है / This Bill will be construed as Final Notice under Section 9.3 of Electricity Supply Code - 2005. Supply can be disconnected 
at any date on Non-payment of Dues.

2. 7859804803 पर िमसड कॉल करके िवदुत समबनधी सेवाये वहाटसएप पर पापत करे / To get electricity related services on Whatsapp give a missed call
on 7859804803

3. उपभोका अपने िबल का भुगतान िवदुत कायारलयो, राशन की दकान, जनसुिवधा केनद, िवदुत सखी, मीटर रीडरो के माधयम से तथा ऑनलाईन वेबसाइट 'www.uppcl.
org' एवं मोबाइल एप 'UPPCL Consumer App' पर जाकर कर सकते है / Consumers can pay bills through Department Offices, Fair Price 
Shops, Jansuvidha Kendra, Vidyut Sakhi, Meter Readers and by visiting online website 'www.uppcl.org' & mobile app 'UPPCL 
Consumer App'.

4. उपभोका सवयं अपने संयोजन का सवीकृत भार घर बैठे वेबसाइट 'www.uppcl.org' एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर बढ़ा सकते है / 
Consumers can themselves increase contracted load of their connection through the website 'www.uppcl.org' or through the mobile 
app 'UPPCL Consumer App'.

5. डी.डी./चेक हेतु पापतकतार /Pay DD/Cheque in favour of :   EXECUTIVE ENGINEER-EDD KAIRANA SHAMLI (EDD IV SHAMLI)
6. राष िहत मे िबजली बचाये / Energy Saved is Energy Produced.

Printed By:    report                                                                            Bill Type:                                                                     Print Date:   14/5/2025 06:44:31 PM

"पीएम सूयर घर मुफत िबजली योजना" का लाभ पाने हेतु पले सटोर से "पीएम सूयर घर" APP डाउनलोड करे और उस पर Apply करे।

1912

11190



सहायता के िलए डायल करे /For Assistance Dial                   

वहाटसएप न०/Whatsapp No. 7859804803

िवदुत बीजक  / Electricity Bill वेबसाइट / Website    www.uppcl.org

अकाउंट सं./Account No.: 6446510587
नाम/ Name : SHRIPAL S/O MOHKAM खंड/ Division : EDD KAIRANA SHAMLI (EDD IV 

SHAMLI) (DIV197453)
िपता/पित का नाम /Husband/Father MOHKAM खंड का ईमेल/ Email of Division :

पता / Address : UDPUR MANGLORA JHINJHANA 
SHAMLI Kairana UP 247774 IND

उपखंड/ Subdivision : EDSD II JHINJHANA (SDO1974532)

सवीकृत भार / Sanction Load : 35 kVA

मोबाइल/ Mobile No.: xxxxxx6018 िबलड िडमांड/ Billed Demand : 30.60

ई-मेल / Email : टैिरफ/ Tariff : LMV6 PV Industrial

संयोजन ितिथ/ Connection Date : 20-SEP-2024 सपलाई टाइप/ Supply Type : 63

िबल संखया/ Bill Number : 644617462370 जमा पितभूित / Security Deposit : 42525

इनऑपरिेटव रािश / Inoperative Amount: 0.00 िबिलंग अकांश / Billing Latitude : 0.00

पगामी सिबसडी / Progressive Subsidy : 0.00 िबिलंग देशांतर / Billing Longitude : 0.00

मीटर पकार /Meter Type : POSTPAID मीटर संखया /Meter Number : 5260783

िबल ितिथ / Bill Date 06-APR-2025 िबल आधार / Bill Basis OK Scan & Pay your Bill
सकैन करे और अपने िबल का भुगतान करेदेय ितिथ / Due Date 20-APR-2025 देय धनरािश/ Payable Amount  16195

िवचछेदन ितिथ/Disc. Date 27-APR-2025
देय ितिथ तक छूट
/ Due Date Rebate ( ) 150.66

नेट िबलड यूिनट/
Net Billed Unit 

1233.00 देय ितिथ तक धनरािश/ 
Payable by Due date 

 16044

उपभोका अपने संयोजन का भार (Load) ऑनलाइन वेबसाइट www.uppcl.org एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर सवय ंबढ़ाये

िववरण / Details

धनरािश /Amount ( ) िववरण / Details धनरािश/Amount 

कुल धनरािश सिबसडी धनरािश देय धनरािश सी.जी.एस.टी./CGST 0.00

/Gross Amount / Subsidy Amount (-) / Net Amount एस.जी.एस.टी./SGST 0.00

उजार पभार / Energy Charges  8100.81 0.00 8100.81 वतरमान िवलमब भुगतान अिधभार /Current LPSC 0.00

मांग पभार / Demand Charges 7986.60 0.00 7986.60 पूवर िवलमब भुगतान अिधभार / Previous LPSC 0.00

नयूनतम पभार / Minimum Charges 0.00 0.00 0.00 नेट करेट िबल/ Net Current Bill 16046.59

गीन उजार शुलक / Green Energy Charges 0.00 0.00 सरकार दारा छूट / Subsidy by Govt. (-) 0.00

िवदुत कर / Electricity Duty 1129.90 1129.90 सिबसडाइज़ड िबल / Subsidized Bill 0.00

अितिरक मांग पभार / Excess Demand Penalty 0.00 0.00 बकाया धनरािश / Arrear Amount 148.54

कम पीएफ अिधभार/Low PF Surcharge 0.00 0.00 देय धनरािश / Payable Amount  16195

िविवध चाजेज / Misc. Charges -1170.72 -1170.72 शबदो मे / In Words: Sixteen Thousand One Hundred Ninety Five 
Rupees Only

मीटर मेक 
एव ंसंखया

ऊजार 
पकार

मीटर 
िसथित

दजर 
मांग

िपछली/
 Previous

वतरमान/
Current अंतर

मीटर 
गुणांक

मीटर 
यूिनट

अविध
 (माह)

मीटर 
िटपपणी

 Meter Make & Number    Energy
Type

Meter 
Status

Recorded 
Demand ितिथ/ Date रीड/Read ितिथ/ Date रीड/Read Diff. M.F. Meter 

Units
Period 

(Months)
Meter 

Remark

HP5260783 KWH A 0 01-MAR-
2025 00:00  268.5 01-APR-

2025 00:00 320 51.5 15 772.5 
KWH 1 OK   

HP5260783 KVAH A 0
01-MAR-

2025 00:00  423.5
01-APR-

2025 00:00 505.7 82.2 15
1233 

KVAH 1 OK   

HP5260783 KVA A 2.04  15 30.6 
KVA

1 OK   

िनधारिरत यूिनट/
Assessed Unit(A)

0.00 मीटर यूिनट/
Meter Units(C)

1233 पारंिभक अिधशेष सौर यूिनट/
Opening Surplus Solar Units

0.00 अंितम अिधशेष सौर यूिनट/
Closing Surplus Solar Units

0.00

"IMAGE NOT 
AVAILABLE"

1. िवदुत आपूितं संिहता-2005 के खणड 9.3 के अनतगरत इस िबल को अिनतम नोिटस माना जायेगा। बकाया का भुगतान न करने पर िकसी भी ितिथ पर आपूितं काटी जा 
सकती है / This Bill will be construed as Final Notice under Section 9.3 of Electricity Supply Code - 2005. Supply can be disconnected 
at any date on Non-payment of Dues.

2. 7859804803 पर िमसड कॉल करके िवदुत समबनधी सेवाये वहाटसएप पर पापत करे / To get electricity related services on Whatsapp give a missed call
on 7859804803

3. उपभोका अपने िबल का भुगतान िवदुत कायारलयो, राशन की दकान, जनसुिवधा केनद, िवदुत सखी, मीटर रीडरो के माधयम से तथा ऑनलाईन वेबसाइट 'www.uppcl.
org' एवं मोबाइल एप 'UPPCL Consumer App' पर जाकर कर सकते है / Consumers can pay bills through Department Offices, Fair Price 
Shops, Jansuvidha Kendra, Vidyut Sakhi, Meter Readers and by visiting online website 'www.uppcl.org' & mobile app 'UPPCL 
Consumer App'.

4. उपभोका सवयं अपने संयोजन का सवीकृत भार घर बैठे वेबसाइट 'www.uppcl.org' एव ंमोबाइल एप 'UPPCL Consumer App' पर जाकर बढ़ा सकते है / 
Consumers can themselves increase contracted load of their connection through the website 'www.uppcl.org' or through the mobile 
app 'UPPCL Consumer App'.

5. डी.डी./चेक हेतु पापतकतार /Pay DD/Cheque in favour of :   EXECUTIVE ENGINEER-EDD KAIRANA SHAMLI (EDD IV SHAMLI)
6. राष िहत मे िबजली बचाये / Energy Saved is Energy Produced.

Printed By:    report                                                                            Bill Type:                                                                     Print Date:   14/5/2025 06:44:39 PM

"पीएम सूयर घर मुफत िबजली योजना" का लाभ पाने हेतु पले सटोर से "पीएम सूयर घर" APP डाउनलोड करे और उस पर Apply करे।
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~ /.@Ji) PASHCHIMANCHAL V!DYlIT VITRAN NIGAM LL\UTEo ~~ ~ ~ ~ f.trTil ~o 

fcl'q;, ~ /Electricity Bill 

~.t. / Account No.: 6446510587 
:il'f/ Name : 

SHR1PAL S/O MOHJ<AM 

~ tr.ti;~ <lit (For 

rO Dial: p.sslstan-

. 7559804803 ~ pNO-· 
,'"'<"~~ :io/WhatsaP uppci.orQ 
~ I Website: V{'I/W· 

I 

EJ 

EDDKAJRANA 
SHAML0 (DIV197453) ~/'qf,! iii! :iT1f /Husband/Father'. 

'«II I Address: 

HKAM JI of Division : MO ~ ~ ~ Erna EDSD II JHINJHANA 
PUR MANG !vision, ·=----r""S~D~0~1"97~45'""'3"'2--, ~?irana UP 2477\~~ciHINJHANA SHAMLI -n Load: 35 kVA .;,.,.......I M 

•mand : ZS.ZS 
.,,.,,~<1 obllc No.: 6018 ' ~ I Email. xxxxxx 

LMV6 PY Industrial 
lfTmR ~ Connection Daie . ZO.SEP-2024 ~ i;rrv Supply Type : :~525 ~ ~I Bill Number • • 644057788349 ~ I Security DepoSlt : ~ ~ 1 Inopcr~Uve Amounl: 0.00 ;;111! emr I Btlllng Latlludc : O.OO ~ ~ I Progressive Subsidy: 0.00 =~ft.{{/ Billing Longitude: ~2~0783 r~~~~~=/M:=e~tc::r T~:=~======~~~~;~y~PO~ST~~P~A~ID~=============::::::===iftt{~~~ {Meter Number : Scan & Pay yo 

1 fora~ I Bill Date ~~~Y- ~ am.m:/ Bill Basis OK m ~ aft"{ ~~<lil'PraF!~ 
~~I Due Date 20-MA Y- +.. .~, p b 2025 r.<t ~'1\t1~i aya le Amount 16041 
~~, +..= 27-MAY- <s<t IC!l<t o<ii~ 143.76 Disc. Date ~ ~ ~ 2025 Due Date Rebate ( ~) 
N 1371.00 ~ ~ o<ii ~/ 15898 et Billed Unit Pa able b Due date 

~~~11il'lll {Load)~~www.u_ ... 1 or ~~{!tr 'UPPCLConsumerA •~;;imm~ . "' 
-~ --

ll'Rlfil /Amount ( t) r.mvT/Detalls IR'lltll-~/Details ,~ F lf.Rlfil/ ~, tti!l'Rlfil/ ll\.;;l\.~.t'IJCGST 
0.00 -~ Gross Amount Subsidy Amount(-) Net Amount ~.;;l\.~-~JSGST 
0.00 

~ l!'lR I Enerl!v Charl!es 
9007.47 0.00 9007.47 <!ifilFI ~ ':I'@R aifi)'lR /Current LPSC 0:00 lli'I ll'iR / Demand Charl!es 
6851.25 0.00 6851.25 I ,Ft~ ':I'@R ~ / Previous LPSC -o:00 I~ ll'iR / Minimum Charnes 0.00 0.00 • 0.00 ~W~/Nel Current Bill 15&90.24 1fR ~ ~[i'<li I Green Enemv CharJleS 0.00 0.00 -~"{il;TH,m~/Subsldy by Govt.(-) 

0.00 
1 ~ ~ / Electricitv Dutv 

1078.19 1078.19 ~~ I Subsidized Bill 0.00 ~ lli'l l!'lR I Excess Demand Penalty 0.00 0.00 ilili11l1 lf.Rlfil / Arrear Amount 151.13 <Ii'! <fitrq; ~w PF Surcharl!e 

Mu~/ Misc. Charges 

ifm~~mslll 

Meter Make 
&Number 

HP5260783 

HP5260783 

HP5260783 

f.tulfto~ 
/Assessed 
Unit A 

0.00 

"IMAGE NOT 
AVAILABLE" 

Printed By: mriuser 

0.00 0.00 ttf lf.Rlfil / Payable Amount 16041 
-1046.67 -1046.67 ~ri?J ~/In Words: 

Onlv 
Sixteen Thousand Forty One Ruptes 

ifmlPl!lt ?;of lli'I flnJ;I\/ Previous llifilR/Current a!cR 
ifm 

ifm 1lf-ll: ~(~ ~lta,,t '1"11<6 Meter Recorded !lllil/Date tti'Read !lllil/Date tti'Read DUT. M.F. Meter Units Period 
M.ta-Raurt 

Status 0.mand 
!Months) 

A 01-APR-
505.7 01-MAY- 597.1 91.4 15 1371 KVAH I OK 2025 00:00 2025 00:00 

A 1.66 
15 24.9 KVA I OK A 01-APR-

320 01-MAY- 376.4 56.4 15 846KWH I OK 2025 00:00 2025 00:00 
~~ 

/Meter Units 
C 

1371.00 
~ adl!il-1 w ~ I 

Opening Surplus Solar 
Units 

0.00 
aifcll!~lft{~ 
/Closing Surplus 

Solar Units 
0.00 

1. lltqil~--2005~9.3t3f-il1T<lfl!~~aij;';rq~'ll'l1~1-~'l'@R"im<ttM1flM<tt~~~mt I This BIii will be cons1rued as Final NoUcc under Section 9.3 of Electr!clly Supply Code - 2005. Supply can be disconnected at any dalt oo Non-paymenl ofDues. . 
2. 7859804803 '!l ~ <l/1.l ~ lltqil ~ ~~ '!l lllGI~ / To gel electricity related services on Whatsapp give a missed call on 7859804803. 
3. ;i<l'ffiJil 3l'R f.ln :i;J 'flilr-l lltqil ~. tRR ~ ~. ~ ~. lltqil 1ml, ~ IRTI tilrt1111 ll "illl1 ait-rart-1 ~ 'www.uppcl.org' ~ in.mi 1!'I 'UPPCL Consumer App' '!l ~ ~ m ~/Consumers can pay bills through Departmenl Offices. Fair Price Shops. )ansuvldha Kendra. Vldyut Sakhl, Meler Readers and by visiting onllne website 'www.uppcl.org' & mobile app 'UPPCL Consumer App'. 4. ;i<l'ffiJill'll!31'1:"l~~~'lltlfC~~ 'www.uppcl.org' ~~l!'l'UPPCL Consumer App''!l~~mt/Consuin<B can themselves Increase contracted load of their conneclion through lhe webslle 'www.uppcLorg' or through the mobile app 'UPPCL ColU\IDIU App'. 
5. -g\,~_m ~~/Pay DD/Cheque In favour of: EXECIJTIVE ENGINEER-EDD KAIRANA SHAMLI (EDD IV SHAMUl 6. ii~~/ Ener Saved ls Ene Produced. 
~ ~ tR ~ ~ ~• lliT .iN llR ~ g RR ll '\:fup{ ~ tR"APP ~<rt~ ;rn ~ Apply<lifl 

Bill Type: Print Date: 8/5/2025 01:01:01 PM 
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‬

‭Link to access online:‬
‭https://www.amarujala.com/uttar-pradesh/shamli/crime/15591549322-shamli-news7‬

Annexure R-2

15194


